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Electrification of remote villages in Madhya Pradesh

1736. SHRI RAGHUNANDAN SHARMA : Will the Minister of NEW AND
RENEWABLE ENERGY be pleased to state:

(a)  whether it is a fact that Madhya Pradesh Government has sent proposals
under the scheme of electrification of remote villages through unconventional energy

SQUrcces,

tOriginal notice of the question was received in Hindi.
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(b)  if so, the details about the number and the amount of the proposals; and

(c) the action being taken on those proposals by the Ministry and by when the

proposals would be sanctioned?

THE MINISTER OF NEW AND RENEWABLE ENERGY (DR. FAROOQ
ABDULLAH) : (a) Yes, Sir.

(b) and (¢) Under the Remote Village Electrification (RVE) Programme,
proposals have been received from Madhya Pradesh for financial support for creation
of facilities for lighting/basic clectricity through rencwable energy sources in those
remote unelectrified census villages and unelectrified hamlets of electrified census
villages where grid extension is not found feasible by the State Governments and
hence are not covered under the Rajiv Gandhi Gramin Vidyutikaran Yojana. Such
proposals are sanctioned once they are complete in all respects and are in conformity
with the provisions of the RVE programme. Support has been provided for coverage
of 623 remote villages in Madhya Pradesh and Central Financial Assistance of around

Rs. 34.65 crore has been released under the programme.

One proposal of 14 villages of Madhya Pradesh has been received and is currently

under first round of appraisal.
Promotion of non-conventional energy sources

737. SHRIMATI SMRITI ZUBIN IRANI : Will the Minister of NEW AND
RENEWABLE ENERGY be pleased to state:

(a) the details of steps taken to promote non-conventional energy sources in
the country during the last three years and thereafier scheme-wise and also the quantum

of funds given to the State for the same;

(b)  whether there is huge amount with the State Governments which has not

been spent during the above period; and
(c)  ifso, the details thereof and the steps taken for utilization of unspent funds?

THE MINISTER OF NEW AND RENEWABLE ENERGY (DR. FAROOQ
ABDULLAH): (a) The Government is giving various fiscal and financial incentives,
such as capital/interest subsidy, accelerated depreciation, concessional excise and
customs dutics to promote renewable energy in the country. Among other steps include
preferential tariff for purchase of power generated from renewable sources, introduction

of Renewable Energy Certificates and Renewable Purchase Obligation.

A capacity addition of 12,437 MW has been achieved from renewable energy
sources during the last 3 years (2009-10 to 2011-12) and 2012-13 (till 31.01.2013),



